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Petition(s) for Special Leave to Appeal (Gwvil)......
CC 21114/ 2013

(From the judgenent and order dated 23/07/2013 in FA No.861/1993 of
H GH COURT OF JUDI CATURE AT ALLAHABAD)

BALRAM Petitioner(s)
VERSUS

STATE OF U. P Respondent ( s)

Wth I.A 1 (c/delay in filing SLP)

Date: 31/01/2014 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTICE R M LODHA
HON BLE MR JUSTI CE SHI VA KI RTI SI NGH
For Petitioner(s) M. Rajeev Kr. Singh, Adv.

M. Virag Gupta, Adv.
For Respondent (s)
UPON hearing counsel the Court made the follow ng
ORDER
Del ay condoned.
| ssue notice returnable in ten weeks.

Dasti, in addition to the ordinary process.

| (Par deep Kunar) | | (Renu Di wan)
| AR-cum PS | | Court Master

The



